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FINAL ORDER NO. 51054/2025

JUSTICE DILIP GUPTA

Learned counsel for the appellant has placed a death certificate

of the appellant which shows that the appellant died on 22.05.2018.

2. The appeal, therefore, abates.

(Order dictated in the Open Court)

(JUSTICE DILIP GUPTA)
PRESIDENT

(P.V. SUBBA RAO)

MEMBER (TECHNICAL)
Shenaj



